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O R D E R (ORAL)

Shri Justice V. S.Aggarwal:

MA-2 506 /2002

I'lA-2 506/2002 is allorved strbject to jr.rst

e:lceptions, FiIing of j6int application is permitted.

oA-2938 / 2002

Byvirt,ueofthel-rresentOA,theapplir-antsare

s.eeking that their r)ay should be refixed u,e.f. 1.1.1986

insteard of 11.9.1989 ruith c'onse.JLtential benefits'
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Others ) had alloweci t-he said appl icat ion and the

resl,orrdentq were directed t,o grant the applicants the

revised pay sca-Ies w.e.f. 1.1.1986 instead of 11.9.1989

and refix their pay accordingly.

3 . The applicants' content ion is that thel' .?re

sirnilarll' sittrated persons but the same relief claimed hry

thern has been denied tcr them. In this regar.d, they have

a1readl. submitted a represenLation dated 10.3 .2002, a

eop]- of rvhich is placed at Annexure A-3, btrt no decision

seemingly has been taken.

4. I{e neerf hardly to emphasize t}rat if ttre

aplrf ic'ant s are similarly situated Persoris arrd in a

1>articr-tlar mart,ter t-here is a judicierl- proncluncetnent,

part ies shorrl-cl not, Lre direc'ted t,o approach the Courts,/

Tribrr-rnals for the sarne rel-ief and it shoul-r:l be granted as

suc'h unless there are cogent reasonij f or: rrot doing so.

5 . S ince 1-he represerrtat ion of the a1-r1>Iir-.ant is

perrding, at this stagle, rv'e disl.rose of the }rresent OA with

a directirrn that the represerrtat ion of the ap1>lir-.ant ,

referred to trhnve, shotrld be taken rrote of and a decision

be taken prefr:rably wit-hin a1 perior-l of fotrr months from

ttre date of receitrrt of a certified copl' of the present

r:rder. The resl>ondent-s would be at Iiberty to r-'onsider

ancl dec'ide the sarne hy passing a speaking order, if the

alrplir:atrts are not entitled to the benefit rrf the

jLrdgnerrt of this Trihunal, ref erred to above.

6 , Srrbject to af oresaid, OA is rlisl>r:sed of .

(A.P. Nagrath)
Member (A)

/ sunil /

( V. S . Aggarwal )

Chairman
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